


Authorised Officer, State Bank of India

239A. PANCHANANTALA ROAD. HOWRAH-711101
E-mail: sbi.10263@sbi.co.in

Whereas
The undersigned being the Authorised Officer of the State Bank of India, HLC Howrah under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (No. 3 of 2002) and in
exercise of powers conferred under section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules,
2002 issued a Demand Notice dated mentioned below and calling upon the Borrower / Guarantor having failed to
repay the amount, notice is hereby given to the Borrower/ Guarantor and the public in general that the undersigned
has taken possession of the property described herein below in exercise of powers conferred to him under
section13(4) of the said Act read with rule 8 of the Security Interest (Enforcement) of the said Rules as per dates
shown against the Borrower/ Guarantor . The Borrower/ Guarantor in particular and the public in general is hereby
cautioned not to deal with the property and any dealings with the property will be subject to the charge of the State
Bank of India, HLC Howrah, for the said amount and interest thereon. The Borrower’s / Guarantor’s attention is
invited to provisions of sub-section (8) of section 13 of theAct, in respect of time available, to redeem the secured
assets.

APPENDIX IV [(Rule 8(1)]
POSSESSION NOTICE

(For Immovable Property)

SBI HLC HOWRAH (10263)

Date :27.07.2026, Place: Howrah

Name & Address
of the Borrowers
& Loan A/c No.

1) Demand Notice Date

3) Outstanding Amount
2) Possession Notice Date

1) 25.03.2025
2) 27.07.2026
3)Rs.11 ,22 ,666 .00 / -
(Rupees Eleven Lakh
Twenty Two Thousand
Six Hundred Sixty Six
Only) as on25.03.2026
plus further interest,
c o s t , i n c i d e n t a l
e x p e n s e s , e t c .
thereon.

1.

Sl.
No. Description of the Property

Mr. Umesh Kumar
Shaw,
Residing Flat No. 202,

st1 Floor, 24/A, B.K.
Paul Temple Road,
P.O . - Be l u rma t h ,
Howrah - 711202
LOAN ACCT-
36518531813 (HBL) &
38215268012 (TOP UP)

All that piece and parcel of flat being no. 202 consists of two
bedrooms, one kitchen, one dining cum living roomone toilet
one verandah in a compact block measuring about 568 sq.
ft. more or less including super built up area situated at the
First Floor of G+4 building comprised of holding no. 24/A,
B.K. Paul Temple Road, P.O. Belurmath, P.S. previously
Bally at present Belur, District Howrah, within previously
Bally Municipality Ward No. 20 at present Howrah Municipal
Corporation (Bally Office) ward No. 61 corresponding to
DagsNo.3516, 3519, 3520 and 3521 under Khatian no:

1448 andDagNo. 3524 under KhatianNo. 520/1, DagNo. 3524 under Khatian 24, L.R. Dag no.4118& 4889 under
Khatian no. 477, 704 & 1917 Mouja Barackpur, J.L. No. 16, P.S. formerly Bally at present Belur with undivided
proportionate share of land with all rights of easements, amenities, privilieges and appurtenances with lift facility
from ground floor to top floor.On the North:Open to sky,On the South: Flat No. 203,On the East :Open to sky,
On the West : flat No. 201, corridor and lift.
The property stands in the name of Sri Umesh Kumar Shaw vide Deed No. 05024717 for the year 2017
registered in Book- I, Volume No. 0502-2017, Pages from 138333 to 138363 at Office of the A.D.S. R. Howrah,
West Bengal.

ZONAL OFFICE ASANSOL

It is hereby notified to all constituents of the Office mentioned below for banking
operation from our Ofice's as given in Table, tentatively from30.08.2026.
Branch to be Existing Alternate Contact

shited Address of the Premises of the No. of the
Transferee Transferee Transferee

SURI­
IDIB000S804

Branch Branch Branch

DC Das Road,
Near Post
Ofice, Suri,
PIN - 731101

T e I e p h o n e 0342-296680
exchange DC Das
Road, Suri, Birbhum,
PIN- 731101

Inconvenience caused in this regard is regretted

entative
date
of

Shiting

30/08/2026

Date: 30.07.2026
Place: ASANSOL

Circle Head

Sale Notice for Sale of Movable Property
DATE & TIME OF E-AUCTION: 06.08.2026

Inspection Date & Time: 05.08.2026 from 11.00 A.M. to 02.00 P.M.
TIME OF AUCTION: FROM 11.00 A.M. TO 04.00 P.M. WITH UNLIMITED EXTENSIONS OF 10 MINUTES FROM EACH BID.

Notice is hereby given to the public in general and in particular to the Borrower and Guarantor that the below
described movable property hypothecated / mortgaged / charged to the Secured Creditor, the Physical
Possession of which has been taken byAuthorised Officer of State Bank of India, (Secured Creditor) will be sold
on "As is Where is", "As is What is" and "Whatever there is" basis on 06.08.2026

Borrower: Mr. Pankaj Barman, The Reserve Price is Rs. 9,00,000.00/- Inclusive of GST,. The Earnest
Money Deposit (EMD) will be Rs.90,000/- and the Incremental Value will be Rs.1,000/-
Car Details: Make & Model:MAHINDRA&MAHINDRA, MAHINDRAXUV 3XOAXS-PM Registration No:
WB-29F-4600 ,Engine No.: NPSZF50526, Chassis No : MA1NS2NP1S2F75527, Year of Make: 2025,
Colour:NebulaBlue,Fuel Type:Petrol

VEHICLE
AUCTION
NOTICE

Verona Building, Durgachak, P.O .: Khanjanchak,
Haldia, Dist .: Purba Medinipur, Pin-721602 (W.B.)

E-mail: sbi.01360@sbi.co.in
Authorised Officer's Details: Name: Jit Mitra, Mob.: 8001194944, e-mail Id: sbi.01360@sbi.co.in,

Date : 30.07.2026
Place: Haldia

Authorised Officer
State Bank of India

For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India,
the Secured Creditor's website www.sbi.co.in and specific link created for the particular e-Auction:
https://www.bankeauction.com or support@bankeauction.com

Borrower’s & Car Details

SBI HALDIA PORT BRANCH (01360)

The Bank or any of its officials will not be responsible for the transfer of ownership of the said vehicle.
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